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Bye-Elections

145, Shri Bade; Will the Minister
of Law be pleased to state:

(a) the number of bye-elections
for Parliament as well ags for State
Legislatures pending in the country;
and .

(b) when thy are proposed ‘o be
held?

The Minister of Law and Social
Security (Shri A, K. Sen): (a) Bye-
elections are due to be held to fill four
vacancies in the House of the People,
one vacancy in the Council of States,
ten vacancies in the State Legislative
Assemblies and four vacancies in the
State Legislative Councils,

(b) Bye-elections to flll the one
vacancy in the Council of States and
two vacancies in the Legislative Coun-
cilg are in progress. Bye-elections to
fill the other vacancies will be held as
soon as practicable in October and
November.,

Viscount Service to Mohanbart

146 S Shrl J. N. Hazarika:

‘7 Shrimati Jyotsna Chanda:

Will the Minister of Civil Aviation
be pleased to state:

(a) the reasons for which the Vis-
count service to Mohanbari (Dibru-
grah) has been suspended;

(b) whether it is a fact that a lot
of inconvenience has been caused to
the travelling public for non-availabi-
lity of the Viscount service in Dibru-
garh;

(c) whether it is also a fact that the
Mohanbari Aerodrome is under re-
pairs; and





